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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
OA. NO. 256/2025

IN THE MATTER OF:

SACHIN THAKUR... APPLICANT

VERSUS

DEPARTMENT OF FOREST & WILDLIFE& ORS....RESPONDENTS

AFFIDAVIT ON BEHALF OF RESPONDENT NO | IN
COMPLIANCE OF THE ORDER DATED 29.08.2025 PASSED BY
THIS HON’BLE TRIBUNAL

[, Ankit Kumar, S/o Sh. Anil Kumar, aged about 39 Years, presently posted
as Deputy Conservator of Forests (South) having office at near Dr. Karni
Singh Shooting Range, Tughlakabad, New Delhi, Government of National
Capital Territory of Delhi, in my official capacity and do hereby submit the

following report as under:-

I. That I am presently working in the aforementioned capacity and as such

competent to submit the present status report in my official capacity on

b
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Tribunal, Principal Bench with regard to unauthorized/ illegal cutting of
the tree (s) without the permission of the Respondent No. 1 i.e. Office
of Principal Chief Conservator of Forests, Department of Forests &
Wild Life, in Kohinoor Farm, Near Five Seance Garden, Western Marg,

Saidulajab, New Delhi.

. That it is humbly submitted that the Hon’ble National Green Tribunal
vide its order dated 29.08.2025 ‘inter-alia’ directed “Learned Counsel
appearing for respondent no. 1 seeks four weeks’ time to file reply. She
has further submitted that the Police is not extending help to the
respondent no. 1 to enter the Jarm house in question and respondent no.
1 is facing obstruction to enter it. She has further submitted that the
respondent no. 1 has sent communication to the Police to lodge FIR
against the owner of the farm house as the information is received by
respondent no. 1 relating to the felling of certain trees and raising of
construction inside the farm house but even the FIR has not been
registered till now.”

A\

18\ submitted that a telephonic complaint was received on

in this office, in response to the same, an inspection was

%
Out by the Forest Beat Officials of the South Forest Division on

that same day itself,and a report was submitted vide Diary No. 4643

A
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dated 11.10.2024, wherein as per enquiry during inspection, it was
reported that 20 to 25 trees were felled. Copy of the letter dated

11.10.2024 is annexed herewith as ANNEXURE- 1.

. That it is submitted that on 21.10.2024, the Forest Beat Official again
received the complaint regarding illegal tree felling in Kohinoor farm
and upon receiving the complaint the Forest Beat Official again
proceeded for the inspection in the alleged site but the entry of the said
premises was restricted by the security guard. In the meanwhile, the
local police station was also approached for assistance but no assistance
was provided.Copy of the report of the beat official bearing Diary No.

4826 dated 21.10.2024 is annexed herewith as ANNEXURE.- 2.

. Thereafter, on 25.10.2024 a notice under section 31 of Delhi
Preservation of Trees Act, 1994 was issued against the owner of the
Farm House, Kohinoor farm, Saidulajab, New Delhi vide Notice
bearing F. No. 349/TO(S)/TOC/2024-25/6271 directing to appear on
06.11.2024 before the Tree Officer/DCF (South) to ascertain the factual
position & to determine the extent of offence according to its merit.

However, none appeared during the inquiry proceedings on 06.11.2024.
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7. Subsequently, on 22.11.2024 & 26.11.2024, inspection order (s) were
issued under section 31 of the Delhi Preservation of Trees Act, 1994 to
carry out inspection in the said premises by constituting a team
comprising of One Forester & 04 number of Forest Guards. Copies of
the inspection order (s)dated 22.11.2024& 26.11.2024 are annexed

herewith as ANNEXURE- 4 (Colly).

8. That the team constituted for carrying out the necessary inspection in
the alleged premises submitted its report vide diary no. 5512 dated
22.11.2024 & 26.11.2024, wherein amongst other it was stated that the
gate of the alleged site was refused from being opened. In the
meanwhile, the police assistance was also sought but the police
assistance could not be obtained for the purpose of investigation in the
alleged premises. The copy of the letters bearing Diary No 5575 dated
22.11.2024& 26.11.2024 are annexed herewith as ANNEXURE- 5

(Colly).

9. It is most humbly submitted that various attempts were made to enter
the premises and to inspect but due to no cooperation/no assistance

ided by the farm owners and police concerned, the alleged site
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10.That a report bearing diary no. 6516 dated 30.12.2024was received
from the beat officers in which it was reported that construction is being
carried out in the Kohinoor farm for 01 year and tree offence has been
committed in the said premises several times. Further, the report
disclosed that total 09 Nos. of tree were felled, 08 tree of Ashoka &01
Tree of Guldaar, were stated to be damaged. However a on-site
inspection could not be carried out. The report of the beat officer is

annexed herewith as ANNEXURE-7.

L1. Thereafter, vide the report bearing diary no. 7571 dated 10.02.2025 it
was further reported that in addition to the above stated number of trees,
03 more trees were felled, however a physical inspection could not be

carried out. The report of the ground staff is annexed herewith as

ANNEXURE- 8.

12.1t is further submitted that a letter bearing F.No. 349/TO(S)/TOC/2024-
25/31-32 dated 21.05.2025 was issued for lodging of FIR against the

owner of the alleged Farm House to the SHO, Police Station Mehrauli,

New Delhi. The letter dated 21.05.2025 is annexed as ANNEXURE-9.
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Police Station Mehrauli was received to the office of the Answering
respondent requesting to provide the complete address details along
with photographs. The copy of the letter received from SHO, Mehrauli

1s annexed herewith as ANNEXURE-10.

14.Thereafter,a letter was issued to the SHO, Police Station, Mehrauli,
New Delhi vide F.No F-349/TO(S)/TOC-2024-25/46 dated 08.07.2025
furnishing the details of the alleged premises i.e. Kohinoor Farm, Near
Five Seance Garden, Western Marg, Saidulajab, New Delhi. for lodging
the FIR against the owner of the said Farm House. The copy of the

letter dated 08.07.2025 is annexed herewith as ANNEXURE-11.

15.That again a letter was addressed to the Deputy Commissioner of
Police, South District, Hauzkhas was issued vide F.No.
349/TO/S/TOC/2024-25/51 on 07.08.2025 requesting thereby to
conduct a joint inspection in the alleged site. The letter dated

07.08.2025 is annexed herewith as ANNEXURE-12.

16. That again a reminder letter was also issued to the Deputy

. 8?%)25 for carrying out a joint inspection in the alleged premises.
x
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The copy of the letter dated 20.08.2025 is annexed herewith as

ANNEXURE-13.

17.That it is further submitted that vide F.No. 349/TO(S)/TOC/2024-
25/3250-54 dated 23.08.2025, again a team was constituted comprising
of One DRO and 04 Forest guards for the purpose of carrying out the
necessary inspection and to inquire into the matter, ascertaining factual

position on ground and the extent of the offence committed. The copy

of the notice dated 23.08.2025 is annexed herewith as ANNEXURE-14.

18.That it is further submitted that on 08.03.2024 a restrainment order has
also been issued to the encroachers in Khasra No. 237 i.e. Kohinoor
Farm, Near Five Seance Garden, Western Marg, Saidulajab, New Delhi
with a direction to vacate the land and not to do any construction/non-
forest activity in the said khasra. The copy of the Restrainment Order

issued is annexed herewith as ANNEXURE-15.

19. That the team constituted for carrying out inspection in the alleged
premises submitted its report dated 26.08.2025, wherein it was stated

that there are 29 existing trees and around 111 trees are reported to be

OTAEQ The copy of the inspection report along with before/after Google

;%@tographs of the site is annexed herewith as ANNEXURE-16
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20. That on 06.11.2025 a notice under section 31 of Delhi Preservation of

21.

22

Trees Act, 1994 has been issued against the owner of the Farm House,
Kohinoor farm, near garden of five senses Saidulajab, New Delhi vide
Notice bearing F. No. 349/TO(S)/TOC/2024-25/4978 directing to
appear on 10.11.2025 before the Tree Officer/DCF (South) for further
inquiry in this matter. The copy of the notice issued is annexed herewith

asANNEXURE-17.

That in response to the above notice, authorized representative on
behalf of owner Sh. Anshul Sharma appeared on 10.11.2025 and
submitted that no trees have been damaged by them in the property in

question.

It is humbly submitted that in addition to the inspection report dated
26.08.2025, another inspection dated 11.11.2025 was carried out on the
direction of Answering Respondent wherein it was observed that the
Kohinoor Farm is distributed in 9 parts and during inspection it was
observed that in some part of the property construction work is being
carried on and some part is vacant. Further, 51 trees were reported to be
standing healthy along the boundary wall of the said premises.
wever, in as much as there was no stump and/ or root of any tree

inside the farm indicating any tree offence, in view of the earlier
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inspection report wherein multiple instances of tree felling were
reported, the office of the Answering Respondent has decided to
determine the extent of tree felling through comparison of Google Earth
images. The Copy of the report dated 11.11.2025 along with the copy of

written submissions is annexed herewith as ANNEXURE-18(Colly).
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VLAY NG NA KN SINGH bHUUTING RANGE
TUGHLAKABAD NE ELHI-110044

Email Id- dcfsouth.delhi ov.in
& dclsouth.delhi@gov.in

v 34YTO(S)TOCR024-25) 6.7/ Dated

NOTICE UNDER DPTA, 1994
__—'~—____L_—

ANNEXURE %

2¢ 1o/ 2y

located at Kohinoor Farm, Near Five Séance Garden, Saidulajab,New Delhi  without permission,

which is violation of Delhj Preservation of Trees Act, 1994,

And whereas, the statement/presence of (he person (s) addressed in this notice is required 10 find

out the factual position and to determine the extent of offence according to its merjt.

Now, therefore, I, DYy, CONSERVATOR OF FORESTS (SOUTH)/ Tree Officer, as
cmpowered u/s 31 of Delhj Preservation of Trees Act, 1994 ca] Hpon you to appear before me on
06.11.2024 at 10:40 A.M. in the office of Dy. Conservator of Forests cum Tree Officer, South Forest
Division, Near Shooting Range, 1 ughalkabad, New Delhj-] 10044. In event of failure to appear, legal
action will be initiated against concerned and the matter would be proceeded ex-parte. 4 per section

136, CrpC hon-compliance of this notice will attract pengl provisions u/s |88 of IPC.

Tree Officer/ Dy. COIISQ:‘V/HO)'\?!F?»CH (South)
j ad,

,r'l—u@ja kab
To,
The Owner
Kohinoor Farm,
Near Five Séance Garden,
Saiduia_jab,
New Delhj

New Delhi

imself/herself.

12



98 ANNEXURE 4- (o))

COVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
OFFICE OF THE TREE OFFICER
SOUTH FOREST DIVISION
NEAR DR. KARNI SINGI SHOOTING RANGE
TUGHLAKABAD, NEW DL - | 10044

——t,

K. No. 349/ 10810 ¢ 202425/ A 0 & -89 Dated: ):1\\\\")«07}’\

INSPECTION ORDER UNDER DPTA-1994

Whereas g report has been received from lield staff of South Forest Division regarding
tree offence gt Kohinoor FFarm, Near five Senses Garden, Saidulajab, New Delhi.

Whereas the field siafr of south Forest Division was not allowed to enter the premises at
Keohinoor Farm. Near five Senses Garden, Saidulajab, New Delhi by Property Owner.

Whereas undersigned being empowered under section 31 of Delhi Preservation of Trees

Act. 1994 s authorising below mentioned team to inspect the premises and report the tree
offence under DPTA. 1994 (if any).

Name of the Official Designation ]
Mohit Solanki Forester

Sunil Balyan  Forest Guard |
‘WW

’ Aqueel Khan Forest Guard

, Dinesh Forest Guard

Dy. Conser riof Fores
South va%\és\

To,
1. The Range Officer (Tree Cell), South Forest Division, Deptt. Of Forestg and Wild“fe,
GNCTD.
2. The Station House Officer, Police Station, Mehrauli, New Delhi for information and
necessary action.

13
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GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
OFFICE OF THE TREE OFF ICER
SOUTH FOREST DIVISION
NEAR DR. KARNI SINGH SHOOTING RANGE
TUGHLAKABAD, NEW DELHI — 110044

. No. 349/TO(S)/TOC / 2024-25/71122-2% Dated: 2.6 ’ I )’3”*" W

INSPECTION ORDER UNDER DPTA-1994

Whereas a report has been received from field staff of South Forest Division regarding
tree offence at Kohinoor Farm, Near five Senses Garden, Saidulajab, New Delhj.

Whereas the field staff of south Forest Division was not allowed to enter the premises at
Kohinoor Farm, Near five Senses Garden, Saidulajab, New Delhi by Property Owner.

Whereas undersigned being empowered under section 3] of Delhi Preservation of Trees
Act, 1994 js authorising below mentioned team to inspect the premises on 28.11 2024 and report
the tree offence under DPTA, 1994 (if any).

Sr. No. Name of the Official Designation
1 Mohit Solanki Forester

2 Sunil Balyan Forest Guard

3 Pankaj Forest Gurad

4 Aqueel Khan Forest Guard

5 Dinesh Forest Guard
Dy. Cokservatoipf Forests
Sou ivision

To,
\_L~ The Range Officer (Tree Cell), South Forest Division, Deptt. Of Forests and Wildlife,
GNCTD.

«2~"The Station House Officer, Police Station, Mehrauli, New Delhi for information and
necessary aclion.

14
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107 ANN EXURE G

GOVERNMENT OF NCT OF DELHI
OFFICE OF THE DY. CONSERVATOR OF FORESTS (SOUTH)
NEAR DR. KARNI SINGH SHOOTING RANGE
TUGHLAKABAD NEW DELHI -110044
Email Id- dcfsouth.delhi@gov.in

F. No. 349/TO(S)/TOC/2024-25/ 34-3 L Dated ').ll S "2"’2{{"

To,
The Station House Officer,
Police Station, Mehrauli,
New Delhi.

Subject: Lodging of FIR/Complaint under Section 8/24 of the Delhi Preservation of Trees Act,
1994 regarding illegal tree cutting.

Ref:- 1. F.No. 349/TO(S)/TOC/2024-25/7088-89 dated 22.11.2024
2. F.No. 349/TO(S)/TOC/2024-25/7122-23 dated 26.11.2024

Sir,

With refrence to above mentioned subject and refrence letters it is mentioned that a
complaint of alleged illegal damage/felling of trees at Kohinoor Farm, near Garden of Five
Senses, Saidulajab, New Delhi was received. Subsequently forest officials tried do inspection of
property but could not get into the property as they were intervened by the security staff of

concerned property by asking authorization letter to enter in property. A complaint has also been
received regarding alleged tree offence.

Further Forest officials with authorization letter by Tree Officer for entry in property,

sought help from local police multiple times but no avail (which is evident from above
mentioned refrence letters).

So in this you are requested to lodge an FIR immediately against owner of mentioned land

punishable u/s 8/24 of the Delhi Preservation of Trees Act, 1994 and do submit investigation
report.

Encl. as above. ’\\

@wwﬂ

O e
Range Officer

South Forest Division

Copy to;
1. The Deputy Commissioner of Police, South District, ayfair Gardens, Hauz Khas, New
Delhi, Delhi-110016 for information and necessary action please. ,\\
/Qa@,,

Range Officer
South Forest Division

e/ O
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OFFICE OF THE STATION HOUSE OFFICER, PS MEHRAULI, NEW DELHL
Despedal Mos.d.6.2 2,

Gaa (S/0 6 s
MEMO NQys, g, 1sR/SHO-PS MEHRAULL, DATED: NEW DELHI

DY no. 106-TC, dated 28.05.2025 P.S. Mehrauli, New Delhi.

To,
The Range Officer
South Forest Division
Office of DY. Conservator of Forest ( South)
Near Dr. Karni Singh Shooting Range
Tuglakabad, New Delhi— 110044.

Subject: - Request to provide complete address details in F. No.
349/TO(S)/TOC/2024-25/31-32.

Respected Sir,
It is submitted that an intimation to register FIR against illegal felling of trees at

Kohinoor Farm, near Garden of Five Senses, Saidulajab, New Delhi was received vide
reference no. F.No. 349/TO(S)/TOC?2024-25/31-32 dated 21/05/2025. (Copy enclosed ).

It is requested that kindly provide complete address details along with photograph
and complaint copy as the address provided is incomplete.

Submitted Please. ﬂ,},
X . .
o (SI Sanjay Dahiya)

W PS Mehrauli, New Delhi.
Date: )

].’f; y l,vé"b’l/bét y/c‘ﬁﬁ/ff
S

== 9
She / rehreats
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GOVT. OF NCT OF DELHI
OFFICE OF THE DY. CONSERVATOR OF FORESTS (SOUTH)
NEAR DR. KARNI SINGH SHOOTING RANGE
TUGHLAKABAD NEW DELHI -110044

F. No. F- 349 /TO(S)/TOC-/2024-25/ Y ¢ Dated:- 68|c7]2085™

To

2

The Station House Officer, _
Police Station, Mehrauli, - : S
New Delhi

Sub:- In the matter of illegal cutting 6f Trees at Kohinoor Farm, near Garden of Five
Senses, Saidulajab, New Delhi.

Ref.-  Dispatch No. 1600 dated 15.06.2025 P.S. Mehrauli, New Delhi.

Sir,

In reference to your communication dated 15.06.2025 regarding provide the
information/documentation (under Delhi Preservation of Trees Act, 1994) in the matter of illegal

cutting/damage of trees at Kohinoor Farm, near Garden of Five Senses, Saidulajab, New Delhi.

In this regard, it is informed that the dffence site is located at Kohinoor Farm, Khasra No.
234, 235, 236, 237, 253, 286, and 316/274, Western Marg, Saidulajab, New Delhi (Latitude:
28.515723, Longitude:77.195942).

In this respect it is inform that the information/documentation of this case has enclosed
herewith.

Encl: as above

R

Range Officer
South Forest Division
Tughalkabad, New Delhi-44

Range Forest Officar
Asola Bhati Range
Ascla Bhati Wild life Sanctuary

bk Maw Dalhi - 110704

Yo [
|

24
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GOVERNMENT OF NCT OF DELHI
OFFICE OF THE DY. CONSERVATOR OF FORESTS (SOUTH)
NEAR DR. KARNI SINGH SHOOTING RANGE
TUGHLAKABAD NEW DELHI -110044
Email Id- dcfsouth.delhi@gov.in

F. No. 349/TO(S)/TOC/2024-25/ Dated }l q l’l“[—

To,
The Deputy Commissioner of Police,

South District, ayfair Gardens, Hauz Khas,
New Delhi-110016

Subject: Request for Joint Inspection Regarding [llegal Tree Cutting at Kohinoor Farm under
DPTA, 1994.
Ref:- 1. F.No. 349/TO(S)/TOC/2024-25/31-32 dated 21.05.2025.

8ir,

With reference to above mentioned subject and reference letters it is mentioned that a
complaint of alleged illegal damage/felling of trees at Kohinoor Farm, near Garden of Five
Senses, Saidulajab, New Delhi was received.

Regarding this a communication vide above mentioned letter is already made.

S0, you are requested to kindly direct the concerned officials to coordinate with our
department for a joint inspection of the offence site as a matter is also pending in Hon’ble NGT
regarding this. For this purpose, they may please contact Sh. Pawan, Forester (Mob. No.
9717387191) of this office for scheduling and facilitation of the inspection.

Encl. as above.

Lo~

Range Officer
) _.§quth Forest Division

Mipe (1 AT

Range Forest Officer
Asola Bhati Range ™"
Asola Bhati Wild life Sanctuary
Tughlakahad New Delhi - 110544

25
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Reminder-1

GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
OFFICE OF THE DEPUTY CONSERVATOR OF FORESTS
SOUTH FOREST DIVISION
NEAR DR. KARNI SINGH SHOOTING RANGE
TUGHLAKABAD, NEW DELHI — 110044

. , 1S
F. No. 349/TO(S)/TOC /2024-25/ '3 1 3 b Dated: 2.0 / ‘8/ b

To,

The Deputy Commissioner of Police,
South Distric, Ayafair Gardens, Hauzkhas,
New Delhi

Sub: Request for joint inspection regarding illegal cutting of trees at Kohinoor Farm,
Saidulajab, New Delhi . '
Ref.:- letter issued vide F. No. 349/TO(S)/2024-25/51 dated 07.08.2025

It is stated that instances of illegal cutting of trees at Kohinoor Farm, near Garden of Five
Senses, Saidulajab, New Delhi were found. In this connection, a letter was already
communicated on 07.08.2025 (cited above) to the concerned officials, requesting coordination
with this department for a joint inspection of the offence site.

However, till date no information/report has been received in this regard.

So, you are therefore requested to kindly direct the concerned officials to coordinate with
this department for conducting a joint inspection of the offence site, as the matter is also pending
before the Hon’ble National Green Tribunal. For this purpose, the officials may please contact

Sh. Pawan, Forester (Mob. 9717387191) of this office for scheduling and facilitating the
inspection.

This issues with the approval of the Tree Officer (South).

Encl.:- As above.

Ry wh
/.,-m“,
Range Fores?p fficer
(South Forest Division)

26
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[T

.lflnl(l)‘VI':RNM"‘-N"' OF NCT OF prtLig
DY, ( ONSERVATOR O FORESTS (SOUTH)

OFFICE oy

Nl*./\.l‘{ DR, KARN] SINGH SHOOTTING RANGE,
FUGHLAKABAD NEW DELIT -1 10044

E - 349/ TOOYTOC/ 00 I G =gk
( ) (/—('-4-25/ \3\ ..S() g / Duated :)3/08/2\:/(

NOTICE UNDER THE DELII PRESERVATION OF TREES ACT, 1994

Whereas a4 tele : ; :

' |.ums. a telephonic complaint was received regarding the alleged tree offence committed
at Kohinoor Farm. Saidulajbad, New Delhi without permission, which is a violation under the
Delhi Preservation of Trees Act, 1994,

Whereas, a notice under Section 31 of DPTA, 1994 was issued on 25.10.2024 to .appear
betore the Tree officer but none appeared and subsequently on 22.11.2024 & 26.11.2024,
inspection order (s) were issued under section 31 of the Delhi Preservation of Trees Act, 1994 to
carry out inspection in the said premises by constituting a team comprising of One Forester & 04
number of Forest Guards, wherein the entry was restricted by stating that the alleged site is a
private land.

Whereas. the matter titled as “Sachin Thakur Vs Department of Forest & Wildlife” Original
Application No. 256/2025 is pending before the Hon’ble National Green Tribunal.

Now, therefore, 1, the Tree Officer (South), duly empowered u/s 31(d) of the Delhi
Preservation of Trees Act, 1994 1o hold énquiries into offence under the Act and in the course of
such inquiry to receive and record evidence, hereby constitutes a team under the leadership of
Md. Tajjudin Khan to inquire into the matter, ascertaining factual position on ground and the
extent of the offence committed. The details of the team members are as below:-

‘, ;ai__fi'—gj_g - _. - - Name Designation ﬁ
[ 1. | Md. Tajjudin Khan - | DRO i
. ) Sunil Balyan ForestGuard |
3. |Nitish Dabas - Forest Guard |
& |RamSinghsami [ Forest Guard_|
5. | Dheeraj Huda | PorestGuard |

Tree Officer/ Dy. Conservator of Forest (South)
Tughlakabad, New Delhi
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A A

GOVERNMENT OF NCT OF DELHI
OFFICE OF THE DY. CONSERVATOR OF FORESTS (SOUTH)

NEAR DR. KARNI SINGH SHOOTING RANGE
TUGHLAKABAD NEW DELHI -110044

________ - ——————— —_——— ————

F- 349fT0(S)/T0C/2024-25/&RS)‘ A8

NOTICE UNDER THE DELHI PRESERVATION OF TREES ACT, 1994

Dated 60 l" M

Whereas, a complaint was received regarding the alleged tree offence committed at Kohinoor Farm, near
Garden of Five Senses, Saidulajab, New Delhi. without obtaining prior permission, which is a violation under the
Delhi Preservation of Trees Act, 1994,

And whereas, the site of alleged tree offence was inspected by the officials of the South Forest Division,
Department of Forests and Wildlife, GNCTD on 1 1.10.2025, 30.12.2024, 10.02.2025, 07.08.2025, 18.08.2025 &
16.08.2025. and illegal cutting/damage of trees in the said property/area have been reported.

And whereas, a notice under Section 31 of the Delhi Preservation of Trees Act, 1994, was issued directing to
appear before the Tree Officer (South) on 06.11.2024 to ascertain the factual position regarding the alleged
offence. However, none appeared during the course of inquiry proceeding.

And whereas, a matter titled as Sachin Thakur Vs Department of Forest & Wildlife in O.A. No. 256/2025 , 18
pending before the Hon’ble National Green Tribunal and the matter is fixed for hearing on 20.11.2025.

And whereas, the statement/attendance of the person (s) addressed in this notice are required to find out the
factual position and to determine the extent of offence according to its merit.

Now, therefore, you are directed to appear before the Tree Officer (South), as empowered u/s 31 of the
Delhi Preservation of Trees Act, 1994 on Jo/}dl 25 at _J[.pcam in the office of the Dy. Conservator of

Forests cum Tree Officer, South Forest Division, Near Shooting Range, Tughalkabad, New Delhi-1 10044,
failing which, the said matter will be heard and determined ex-parie.

Tree Officer/ Dy. Cons¢rvator of Forest (South)

Tughlakabad, New Delhi

To,

The Owner,

Kohinoor Farm,

near Garden of Five Senses,
Saidulajab, New Delhi

PleaseNote:- 1. Carry a copy of valid ID poof while coming for the hearing.
2. Authorization letter is mandatory if the addressee of this notice is not attending the hearing himself/herself.
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* New Delhi, Delhi, India #
..M. 253, Westend Marg, Butterfly Park, Saiyad Ul Ajaib,
Sainik Farm, New Delhi, D
Lat 28.615156° Long 77.196988°
Tuesday, 11/11/2025 12:40 PM GMT +05:30
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Westend Marg, Butterfly Park, Saiyad Ul Ajaib,
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ERAGIE A e s b



47

132

i
P

\

ew Delhi, Delhi, India &=

253, Westend Marg, Butterf
y Sainik Farm, B

stend Marg, Saiyad Ul
, Delhi 11003 a

Lat 28 515508° Long 77197262°
sday, 11/11/2025 01:10 PM GMT +05:30

o

|

._ 253, Westend Marg, Butterfly Park,

ew Delhi, De

Farm, New Dell

Ihi, India &

Delhi 110030, India

Lat 28.515242° Long 77.19697°
Tuesday, 11/11/2026 1

d Ul Ajaib,

0 PM GMT +05:30

r
&R



133 48

Date:11™ Nov 2025

To
Dy. CONSERVATOR OF FORESTS (South)

Subject: Representation regarding Kohinoor Enclave (Khasra No. 223)

Respected Sir,

This is to inform you that | am the owner of Kohinoor Enclave (Khasra No. 223), Saidulajab, 1
New Delhi. My Kathi is more than 30 years old. " Ttel Mcasiayg fnea by |Soo 39 e,

| received one notice from the Forest Department on 6/11/25 regarding the cutting of Trees
& Personal hearing notice no. 10/11/25.

I authorise Mr. Kul Gaurav Sharma (9911509999) to represent this matter.

Although | came to know from local sources that some Junior staff dragged my property into
this case, because the initial complaint was of a different Khasra No. And then they added my
property.

| allowed your team today to visit my property & showed them that no tree is being damaged
or harmed in any manner in my premises, particularly in khasra no 233, all the trees are in the
same places. Also, there is nothing called “Kohinoor Farm”, this entire area is under “Kohinoor
Enclave”, including my house. Kohinoor Enclave colony was registered in 2008 in the Delhi
Government. And It registration number is 1446.

So, | Request You to kindly review all the facts and take the report from the local team who
visited today, 11-11-2025 and remove my property from this particular case.

TM

Yours truly
Anshul Sharma (Khasara No. 223)
11/11/25
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